STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES
IN THE MONTH OF DECEMBER, 2018 IN THE HIGH COURT OF TRIPURA AT AGARTALA

oPENNG | NSTITUTION DI1SPOSAL TOTALDISPOSAL| o oF CASES
SLNO. | CATEGORY OF CASES | g anoe | DURNGTHE DIVISION BENCH SINGLE BENCH FULL BENCH LOKADALAT|  DURNGTHE | "0 07
MONTH  [“\NTMINE | REGULAR | INLIMINE | REGULAR | INLMINE | REGULAR | sermep | MONT
CIVIL (MAIN) CASE:

1 RFA 84 0 0 0 0 2 0 0 0 2 82
2 MFA 2 0 0 0 0 0 0 0 0 0 2
3 MFA (FA) 0 0 0 0 0 0 0 0 0 0 0
4 MFA (EC) 6 0 0 0 0 1 0 0 0 1 5
5 FAO 7 0 0 0 0 0 0 ¥} 0 0 7
6 ARB.P 1 3 0 0 0 1 0 0 0 1 3
7 ARB.A 1 0 0 0 0 0 0 0 0 0 1
§ |MAT APP 33 1 0 1 0 0 0 0 0 1 33
9 FA 29 0 0 2 0 0 0 0 0 2 27
10 MAC APP 168 3 0 0 0 11 0 0 1 12 159
11 ITA 0 0 0 0 0 0 0 0 0 0 0
12 CROSS OBJECTION 10 0 0 0 0 2 0 0 o] 2 8
13 LA APP 129 29 0 0 0 3 0 0 Q 3 155
14 CE.REF 0 0 0 0 0 0 0 0 0 0 0
15 CRP 58 13 0 1 0 6 0 0 0 7 64
16 REV.PET 13 2 0 1 0 2 0 0 0 3 12
17 Tr.P(C) 4 2 0 0 0 1 0 0 0 1 5
18 CONT.CAS (C) 19 2 0 0 0 3 0 0 0 3 18
19 CONT.APPL(C) 0 0 0 0 0 0 0 0 0 0 0
20 CA 0 0 0 0 0 0 0 0 0 0 0
21 CO.PET 1 0 0 0 0 0 0 0 0 0 1
22 WP (C) 1555 137 0 15 0 67 0 0 0 82 1610
23 WA 174 8 0 4 0 0 0 0 0 4 178
24 WP (C) (PIL) 15 2 0 2 0 0 0 0 0 2 15
25 WP (C) (CAT) 6 0 0 0 0 0 0 0 0 0 6
26 WP (C) (HC) 2 0 0 0 0 0 0 0 0 0 2
27 RSA/SA 114 4 0 0 0 7 0 0 0 7 111
28 SAO 0 0 0 0 0 0 0 0 0 0 0
29 CENTRAL EX.APP. 2 0 0 0 0 0 0 0 0 0 2
30 EX.PETN 0 0 0 0 0 0 0 0 0 0 0
31 EL.PETN 0 0 0 0 0 0 0 0 0 0 0

TOTAL 2433 206 0 26 0 106 0 0 1 133 2506




CIVIL (MISC) CASE:

32 |CM.APPL 217 0 0 0 0 3 0 0 0 3 24
33 |CAVEAT 0 0 0 0 0 0 0 0 0 0 0
TOTAL 27 0 0 0 0 3 0 0 0 3 24
CRL. (MAIN)CASE:
34 |cRL.A(J) 210 4 0 4 0 1 0 0 0 5 209
35 [crL.a 77 0 0 1 0 4 0 0 0 5 72
36 |CRL.REV.P 114 4 0 0 0 10 0 0 0 10 108
37 [CRL.PETN 23 3 0 0 0 4 0 0 0 4 22
38 [crL.LP 13 0 0 1 0 2 0 0 0 3 10
39 [cRL(D)REF. 0 0 0 0 0 0 0 0 0 0 0
40 |TRP (CRL) 1 0 0 0 0 0 0 0 0 0 1
41 |wP(CRL) 1 0 0 0 0 0 0 0 0 0 1
42 CONT .CAS (CRL) 0 0 0 0 0 0 0 0 0 0 0
43 |nB 12 14 0 0 0 17 0 0 0 17 9
44 |Ba 5 16 0 0 0 8 0 0 0 8 13
TOTAL 456 a1 0 6 0 46 0 0 0 52 445
CRL (MISC)CASE:
45 |CRL.M.APPL 3 0 0 1 0 0 0 0 0 1 2
46 |CRL.MC 0 0 0 0 0 0 0 0 0 0 0
TOTAL 3 0 0 1 0 0 0 0 0 1 2
GRAND TOTAL 2919 247 0 33 0 156 4 0 7 189 2977




DISPOSAL INFORMATION SYSTEM (DIS)
STATEMENT SHOWING THE YEAR - WISE PENDENCY OF CASES AT THE END OF DECEMBER, 2018 IN THE HIGH COURT OF TRIPURA AT AGARTALA

Sl. No. | CATEGORY OF CASES 2005 2006 2007 2008 2009 2010 2011 2012 2013 2014 2015 2016 2017 2018 PEL?J.:E;;JLCY
CIVIL (MAIN) CASES:
1 |rFa 0 0 0 0 0 0 0 0 3 1 10 20 29 19 82
2 |ura 0 0 0 0 0 0 0 0 0 0 0 0 0 2 2
3 |mFa(FR) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
4 |MFA(EC) 0 0 0 0 0 0 0 0 0 0 0 0 1 4 5
5 |rFno 0 0 0 0 0 0 0 0 0 0 0 1 2 1 7
6 |arB.P 0 0 0 0 0 0 0 0 0 0 0 0 0 3 3
7 |arB.A 0 0 0 0 0 0 0 0 0 0 0 0 1 0 1
8 |MAT APP 0 0 0 0 0 0 0 0 0 2 5 5 4 17 33
9 |ra 0 0 0 0 0 0 0 0 0 0 7 4 7 9 27
10 |MAC APP 0 0 0 0 0 0 0 0 0 0 0 3 45 111 159
11 |zTA 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
12 |crROSS OBJECTION 0 0 0 0 0 0 0 0 0 0 0 1 0 7 8
13 |12 app 0 0 0 0 0 0 0 0 0 0 1 1 58 95 155
14 |CE REF. 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
15 |[crp 0 0 0 0 0 0 0 0 0 0 1 3 8 52 64
16 |REV.PET 0 0 0 0 0 0 0 0 0 0 0 1 1 10 12
17 |TRP(C) 0 0 0 0 0 0 0 0 0 0 0 0 0 5 5
18 |conT.cas (c) 0 0 0 0 0 0 0 0 0 0 0 3 6 9 18
19 |CONT.APPL (C) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
20 |ca 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
21 |co.pET 0 0 0 0 0 0 0 0 0 0 1 0 0 0 1
22 |wp(c) 1 0 0 0 0 0 2 5 9 14 71 113 556 839 1610
23 WA 0 0 0 0 0 0 0 3 0 5 8 59 33 70 178
24 |wp(c) (PIL) 0 0 0 0 0 0 0 0 0 0 1 3 4 7 15
25 |wp(c) (cAT) 0 0 0 0 0 0 0 0 0 0 2 0 3 1 6
26 |WP(C) (HC) 0 0 0 0 0 0 0 0 0 0 0 0 0 2 2
27 |rsa/sa 0 0 0 0 0 0 0 0 0 2 2 37 25 45 111
28 |sRno 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
29 |CENTRAL EX.APP. 0 0 0 0 0 0 0 0 0 0 0 0 0 2 2
30 |EX.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
31 |[EL.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 1 0 0 0 0 ] 2 8 12 24 109 254 783 1313 2506




SI.No. | CATEGORYOF CASES | 2005 | 2006 | 2007 | 2008 | 2009 | 2010 | 2011 | 2012 | 2013 | 2004 | 2015 | 2016 | 2007 | 2018 [ SO
CIVIL (MISC)CASE
32 CM.APPL 0 0 0 0 0 0 1 s 7 i1 0 0 0 24
33 CAVEAT 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 0 0 0 0 0 0 0 1 5 7 11 0 0 ) 24
CRL. (MAIN) CASE
34 CRL.A(J) 0 0 0 0 0 0 0 0 2 4 38 49 62 54 209
35 CRL.A 0 0 0 0 0 0 0 1 1 1 6 15 27 21 72
36 CRL.REV.P 0 o} 0 0 0 0 0 0 0 0 16 24 30 38 108
37 CRL.PETN 0 0 0 0 0 ¢] 0 0 0 0 0 1 3 18 22
38 CRL.LP 0 0 0 0 0 0 0 0 0 0 0 1 4 5 10
39 CRL (D) REF. 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
40 TRP (CRL) 0 0 0 0 0 0 0 0 0 0 0 0 0 1 1
11 WP (CRL) 0 0 0 0 0 0 0 0 0 1 0 0 0 0 1
42 CONT.CAS (CRL) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
43 AB 0 0 0 0 0 0 0 0 0 0 0 0 0 9 9
44 BA 0 0 0 0 0 0 0 0 0 0 0 0 0 13 13
TOTAL 0 0 0 0 0 0 0 1 3 6 60 | 90 | 126 | 159 | 44s
CRL (MISC)CASE
45 CRL.M.APPL 0 0 0 0 0 0 0 0 1 0 1 0 0 0 2
46 CRL.MC 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 0 0 0 ) 0 0 ) 0 1 0 1 ) o 0 2
GRAND TOTAL 1 P) 0 0 0 P 2 10 | 21 | 37 | 181 | 344 | 909 | 1472 | 2977




